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ment agreed to restore the provisions of the 
agreement to enable citizens of Maldives to 
travel to India withoiit obtaining a visa for a 
stay of up to 90 days.

CBI Enquiry Into Orders of CPC For 
Supply of Bags

7226. SHRI PRAKASH KOKO 
BRAHM6HATT: Will the Minister of
AGRICULTURE be pleased to state:

(a) whether CBI has been asked by 
Government to probe into the orders placed 
by the Central Purchase Committee for 
supply of bags to some units belonging to 
four public enterprises companies and two 
cooperatives;

(b) if so. whether the CBI has con­
ducted its enquiry; and

(c) the action taken against those held 
responsible?

THE DEPUTY PRIME MINISTER AND 
MINISTER OF AGRICULTURE (SHRI DEVI 
LAL): (a) to (c). CBI is conducting verifica­
tions into the alleged irregularities/corrup­
tion in the purchase of jute and HDPE bags 
through the Central Purchase Committee. 
The enquiries in this respect are in progress.

Talks with T.N.V.

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SUBODH KANT SAHAY); (a) to (c). The 
Home Minister had talks with the represen­
tatives of TNV on 2.3.90. The positton was 
also reviewed with TN Vs representative Shri 
B.K. Hrangkhawl on 3.3.90. The TNVs rep- 
resentathfes suggested steps for early resto- 
ration of land to tribals. arrangements for 
checking infiltratbn to be strengthened and 
Resen/e Forests to be made available for 
settlement of Jhumia cultivators. A periodi­
cal review of the progress in implementation 
of the TNV Accord was also suggested. The 
State Government has been advised to pay 
attentk>n to these items. Adecisk>n has also 
been taken to review the position regarding 
implementation of the TNV Accord from to 
time.

Restoration of Sorting Sections in 
R.M.S.

7228. SHRIPREMPRADEEP: Willthe 
Minister of COMMUNICATIONS be pleased 
to state:

(a) whether a sub committee of the 
Parliamentary Consultative Committee of 
the Ministry of Communk̂ ations has recom­
mended restoration of sorting sections in 
R.M.S. to improve Postal Sen̂ ices, partk̂ u- 
larly in areas which do not fall on trunk 
routes; and

7227. SHRI MULLAPPALLY RAMA- 
CHANDRAN: Will the Minister of HOME 
AFFAIRS be pleased to state:

(b) if so, the details thereof and steps 
taken or proposed to t>e taken to implement 
its recommendatfons?

(a) whether Government had any talks 
with representatives of Tripura Natk>nal 
Volunteers (TNV) since November, 1989;

(b) if so, the details thereof; and

(c) theoutcomeofthe last round of talks 
between Government and the TNV?

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
JANESHWAR MISHRA): (a) Yes. Sir.

(b) Restoratk>n of sorting secttons over 
some selected routes suggested by the sub 
committee is under examinatk>n.


